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MR. DEPUTY CHAIRMAN: He said that 

he did not mean any reflection and you 
should accept it. 

SHRI B. C. GHOSE: What did he say? 

SHRI V. K. DHAGE: The point is ...............  

DR. RADHA KUMUD MOOKERJI 
(Nominated): When so many speak together 
we cannot understand what the point is. 

DR. K. N. KATJU: All these people 
starting at once? I have never seen a po.nt c-f 
order argued by six people at once. 

SHRI V. K. DHAGE: The hon. 
Minister should .......... 

MR. DEPUTY CHAIRMAN: Please hear 
him. 

SHRI B. GUPTA: Such irresponsible 
statements  from  the  Government. 

SEVERAL HON. MEMBERS: Order order. 

SHRI S. MAHANTY: Who are they to call 
out "Order, order?" 

MR. DEPUTY CHAIRMAN: Yes, what 
does the Minister say? 

DR. K. N. KATJU: What I was saying is, 
that the Government of India and the 
Ministers and everybody else who is 
concerned to make appointments is most 
anxious to utilise the services of the Public 
Service Commission, not because in these 
matters, the Ministers and other persons who 
are the appointing authorities are subjected to 
pressure. That is not the point. But all 
deserving cases are brought to their notice by 
all persons. 

MR. DEPUTY CHAIRMAN: There is no 
reflection there. 

DR. K. N. KATJU: I am not saying that 
Members of Parliament bring to notice  
undeserving  people. 

MR.»DEPUTY CHAIRMAN: He said he 
has not cast any reflection. 

SHRI B. C. GHOSE: But you inter 
preted it as casting reflection. You 
said, "If you cast reflection he also 
casts reflections." What does that 
imply? 

SHRI B. GUPTA: I say, I have cast 
reflections and it is for you to verify and 
show that they are not true. But I say every 
syllable that I uttered is true and I stand by it. 

MR. DEPUTY CHAIRMAN: You read 
your speech over again and you will see. 

SHRI B. GUPTA: I have corrected both the 
copies and I stand by everything that I said. 

SHRI AKBAR ALI KHAN: What 
did he mean by "brothers-in-law and 
sons-in-law"  and......... 

MR.   DEPUTY  CHAIRMAN: Sit 
down please. 
4  P.M. 

DR. K. N. KATJU: We have an 
arrangement with the Public Service 
Commission, a via media, if it is a real 
genuine temporary appointment lasting for a 
period, short of six months, then, of course, it 
has got to be made in the interests of public 
service. If it is for a longer period, then the 
Public Service Commission will have to be 
consulted. I have nothing more to add, Sir. 

MR. DEPUTY CHAIRMAN: There is no 
point for decision. The motion is discussed. 

MOTION    REGARDING    PROGRESS 
REPORT OF THE FIVE YEAR PLAN 

FOR THE YEAR  1953-54 

THE MINISTER FOR PLANNING AND 
IRRIGATION AND POWER (SHRI 
GULZARILAL NANDA) : Sir, I rise to move: 

"That the Progress Report of the Five 
Year Plan for the year 1953-54 be taken 
into consideration". 



3257    Progress Report of [23 DEC. 1954 ] Five Year Plan     3258 
 [Shri Gulzarilal Nanda.j Sir, this volume, the 
Progress     Report for the year 1953-54, is     
before the House and Members will       have 
discovered for themselves that      this   i volume   
is  replete   with  useful   infor-   i mation.   It 
consists of a large volume   ' of  facts  and  
figures and it is hardly necessary  for me to 
make  a  lengthy introduction.   This Report is 
the basis of discussion now.   I would make only 
one request to hon. Members.      They will have 
a-lot to say about the various aspects of our 
economic situation and economic progress of 
the country. We would welcome all that; they 
are entitled  to  make  an appraisal of the 
activities.   Let it be a critical apprais--al  and I  
hooe, Sir, that  it  will  also be a fair ar, sraisal.    
In doing so, we will have tc think not of today, 
not oi the    conditions      in which we      are   I 
functioning but we have to take our minds back 
to the days when the idea of a Plan took shape, 
when the proposals that are now before us and 
the action that has been taken on     them was 
conceived of.    What were    those  I 
conditions?    It will be very easy for all of us to 
recall the days of anxiety through which we 
were passing then. We were not sure of our food 
supplies for the next month.    We were,       as 
some people said, living from ship to mouth.   
We had a certain nervousness about our food 
supply.    We had.    on account of frantic 
demands from    all parts of the country, to 
move      food from one part to another and     
rush it to places where stocks were     low. We 
had to  import    large    quantities spending 
large amounts of foreign exchange.    We had  
also to  give heavy subsidies and yet people 
were        not satisfied    and    they    could    not    
be. There were controls and there     were 
difficulties      experienced    by      many 
people.   The quantities consumed then were 
low relatively to what a normal human being 
must consume.    Sir, this was the situation in 
respect of   food and  in  respect   of   other      
consumer goods also.    Cloth was so difficult to 
obtain even to cover      the minimum needs  of  
an ordinary  family.        We had difficulties in 
other directions also, 

difficulties about transport and so on and then 
it was in those very days that the problem of 
rehabilitation of displaced persons was 
prominent. We had started tackling it but we 
had not completed that yet. Prices were rising 
and so many people felt that at those high 
prices an average family could not subsist. 
There were inflationary pressures and so, 
anything that we could do to relieve the situ-
ation, to increase production, to spend money 
making larger investments created those 
dangers of increasing inflation, of a further 
rise in prices. That was the dilemma. 

What  is  the  position   now?     When 
we   iudge   of  ourselves  today, we 
should not think of today.    On     the basis   of  
conditions   today,  we   determine the future 
and our future perfor mance but so far as the 
past is concerned,    it is   these    conditions   
that determined' our present.    What    is    it 
that we find toaay?   Our major headaches  
have  been   relieved.       Nobody can say that 
food is scarce now; nobody can say that cloth 
is not to be had.    In the matter  of transport we 
have greatly improved and our position in  
several other    directions    has alsc   
improved.    For  these  things,   it is not 
necessary to give any figures; the thing is there 
in the air and it is part of everybody's 
experience in the country  that   the  difficulties   
and  the anxieties have, more or less, gone and 
that we can breathe freely and      can think  of 
the  future  with  confidence. That is the 
situation now.    Yet,    Sir, 1 might      give to 
the House a      few figures.    You are familiar 
with      the figures but still it is good to 
remem-bei   some  of them and recall      them 
again and again.   In the case of food-grains 
there  is  an  increase by  21-06 per cent.   In 
the case of cotton,     this increase is by 33 per 
cent, and in the case of oilseeds it is 11 per 
cent. 

SHRI B.   GUPTA      (West Bengal); 
Compared to? 

SHRI GULZARILAL NAN DA: Compared 
to the base year 1949-50 in the 
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case of foodgrains and 1950-51 in the case of 
other commodities. 

Now, Sir, this is not all.   If we take 
agricultural production    as    a whole, we will 
find that    agricultural    production  has  
increased  by,  say  about 13-5   per   cent,   in   
all      commodities and  our experience  
regarding  industrial production is  no 
different;  it is better  still,   in   a   way.   
Taking   1946 as the base year—this is the base 
used for the  index—in  1951  it was   1172. in 
1952 it was 128-9 and in 1953-54 it is   1363.        
And,   Sir,   recently      the position has 
improved  further      still, the latest figures for 
June and    July are  above   140   and   149.    
This   index is a  comprehensive statement  of 
the pace of progress in industry in        a 
number of directions in respect  of  a number 
of  articles.    I  shall not  tire the  House  by  
giving  minute  details, but I will draw your 
attention        to certain special    features.    
We    could bring  this   about.    How?     The   
Chief difficulty   both   in   industry       and   in 
agriculture was of course that     there was not 
enough production.    We were faced with the 
spectacle of high prices and  scarcity,  of food,  
etc.    Also  our industries      were   not   
running      full capacity, existing capacities 
were not being utilised;  in the case of several 
industries we were using only a part of that 
capacity. Therefore agriculture was the key to 
the whole situation.       We must produce more 
raw materials    in order to run our industries 
well.    Sir, this is what we started doing.        
We came to the conclusion that we must do 
everything possible in the     course of the Ave 
years that we had before us to     bring about an 
increase        in agricultural  production   to  the  
maximum   possible   extent.    We  made   up 
our minds that we will free ourselves from  the 
necessity of importing food from outside 
countries; we wanted to be relieved of this 
dependence.       Sir, we have succeeded in 
that, but for doing that we  had  also  to  decide  
that the major part of our resources should be 
applied to this sector and we decided   to  
increase  irrigation   facilities. major and 
minor. We decided to make 

programmes   for   giving   more   fertilisers, 
manures, improved seeds       and reclamation of 
waste      land.      In all these  directions we 
have spent  some money and we have achieved 
results in  physical   terms   and  those  results 
are very heartening.    In the field of irrigation 
for example, we can legitimately take a measure 
of pride      in what has been achieved already.    
By the end of this year the area irrigated by 
projects is expected to exceed five million  
acres.    The river  valley projects which had 
been begun      before the Plan are now making 
rapid  progress.   Work on the new river valley 
schemes  which  were  included  in  the Plan  for 
the first  time,  such  as   the Chambal, the Kosi 
and the Koyna has also begun.    On the Kosi 
preliminary work*   have    been     completed     
and construction is about to begin.    Some 
Members   were   anxious    about  Kosi. 
Estimates of about 7 or 8 crores      of rupees 
have been sanctioned and    all preliminary 
work has been completed. I may tell them that 
in a    few    days construction will be taken in 
hand. At the Kosi we also hope to witness the 
heartening    spectacle    of    large-scale public 
participation in the construction of the project. 
The target for the area to be irrigated eventually 
through projects in the Plan has now risen from 
17 to 22 million acres.    Power    programmes 
have also made satisfactory progress.   During 
the first three years of the Plan 450.000 KW of 
generating capacity  were  added      in  the  
public sector and 120.000 KW in other under-
takings.    At the end of this year we should 
reach a target of over 8,00,000 KWs in State 
Power Projects and the multi-purpose schemes. 

This is only as a sort of a sample of the 
pace of progress, and of our success in 
implementation. I can turn to the pages of this 
Report, take up one section after another and 
point out a number of things which stand out 
as things which will encourage us, things 
which can be taken as evidence of progress, 
but I am also aware of the fact, Sir, that 1 will 
be told what about the state of imple-
mentation  in   financial   terms?     What 
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we  have  done during  these three 
years, is it proportionately satisfactory? It is 
60 per cent, of the total outlay? This is not a 
proper way of looking at the matter. I won't 
admit that whatever the state of 
implementation now is, whatever the average 
rate of achievement now is, is going to be the 
index of further achievement. The reason is 
this. I will first. Sir, give a few facts about 
implementation. During the Plan period this 
refers to both the Centre and the States—the 
position at the Centre was that during the first 
two years the rate of expenditure was about 10 
to 11 per cent, of the total outlay pro vided in 
the Plan and in the third year this rose by 4 per 
cent. Schemes which the Centre itself was to 
carry out, for instance, those connected with 
industrial projects, ports, etc., required a 
period of preparation for technical study and 
consultation. On this account, it is from the 
fourth year that the more substantial ex-
penditure under this head begins to take place. 
Thus, in the first two years the expenditure 
was in the neighbourhood of Rs. 130 crores. 
In the third year, according to the revised 
estimates the outlay expected was Rs. 188 
crores, that is about Rs. 60 crores more than in 
the previous years. In the fourth year the 
amount provided is nearly twice the amount 
provided in the third year. 

Sir, I may also give the information about 
the States first. Before the Plan, taking all the 
States together, the annual development 
expenditure amounted to about Rs. 119 crores, 
the bulk of which was in the principal Part A 
States and in some Part B States. In the third 
year of the Plan this had risen to about Rs. 220 
crores and in the fourth year the budget 
provision was Rs. 303 crores. In Part C States, 
as a group, from an expenditure on 
development of Rs. 1§ crores per year, the 
amount rose . to about Rs. 5 crores in the third 
year and the   pro- 

vision   made   in   the   current      year's 
budget is nearly Rs. 9 crores. In Part B States 
from about Rs. 2 to 2i crores a   year   the   
expenditure  on   development rose to Rs. 34 
crores in        the third year of the Plan, the 
provision this year being of the order of about 
Rs.  88  crores.    These  figures,  I may state.      
Sir, do not      include      other additional    
expenditure    incurred    in the   States   for  
which   the   funds   are being made  available 
under  different heads  from  the  Central   
Government for the purpose of enabling the 
States to carry out  their  programmes  effec-
tively.   When the Plan was formulated it was 
intended that the total amount of  Central  
assistance  to   the     States should be Rs. 229 
crores. it was      increased  later on.    In  
addition to the resources  transferred  to  the      
States on the      recommendations      of     the 
Finance  Commission,      Central  assistance   
has   been   raised       to   Rs.   318 crores and 
a general assurance      has been given that no 
worthwhile scheme included in the Plan would 
suffer for lack of funds.    One of the 
significant contributions of the Plan is to      
help different parts of the country    whose 
levels   of   development   differed   widely, to 
come up to a more equal level. The 
contribution of the Centre particularly has 
been to strengthen  those areas as much as 
possible, those areas which   are  considered   
backward   and relatively more undeveloped.       
These are the facts about the state of imple-
mentation. While there are short-falls and    
while   it can be   conceded    and contended   
that   we   have      not   done enough, taking 
the three years together the relevant thing to 
consider is this. Is our spending capacity 
increasing or not?        Why were we so low in 
expenditure in the beginning?        There were   
evident   difficulties.     While   the Plan  was 
formulated and  finalised,  a year and a half of 
the Plan period had already expired and during 
that period really the Plan was not reflected 
adequately in 1he actual  activities of 1h? State 
and the Centre.    Then,  Sir, we should have 
had a longer period      of 
preparation when we want to      spend 
large   amounts   of  money   on big 
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schemes.    Making an allocation is not the end 
of the matter.    If the    money is to be spent,  it 
should be preceded by      a  long period  of      
preparation. Schemes    have    to   be   thought   
out priorities have to be      settled; preliminary 
work has to be done and     a machinery,  
particularly      of  administration, training 
programmes, for personnel all this has to be 
arranged. We were in a hurry then. We thought 
that  we will place the Plan and at the same 
time go on with the preparations also. We did 
not do  very well in the  first year; the second 
year was better and in the third year it was 
better still and the current year is going to be 
incomparably better.    This is the position. Our 
difficulties and our deficiencies    were due to 
circumstances.    Those circumstances  we  
could  not  help.     We  did -not create them.   
But we are trying to overcome   those   
difficulties      and   we have overcome them 
very largely. So. Sir, we are today confident 
that      we will be able to tackle the tasks     
that lie  before  us  very much  more  effec-
tively and more speedily although      a little bit 
of the lag that has occurred in the earlier years 
may remain. That is, by the end of the planning 
period we may not have spent the full amount 
.but we will have spent a large part of it.      We  
are  not    anxious  to    spend money     simply   
because   we   have   to spend it.    We want to 
see that every pie is utilised  properly and 
therefore we are side by side going on strength-
ening our machinery and improving our 
equipment.    That is being done    in  a number 
of directions.       For example, take the training 
programmes.        We have thought of that 
matter with great care.    Without trained 
personnel, adequate and properly trained 
personnel. it will not be possible to do justice 
to all these programmes.        So what we have 
done is this.    I will give just an instance.     
5,500  village  level  workers have been trained 
so far in 44      extension training centres.    
Nine    more extension  training  centres  are    
being established.    Twenty-two new agricul-
tural schools are being established and  the   
existing   agricultural   schools   are  being 
reorganised.    At present      1700 

workers are under training. For meet 
ing shortages of personnel such as 
overseers the existing institutions are 
being strengthened and new ones are 
being established. In Community Pro 
ject areas and elsewhere nurses, lady 
health visitors and midwives are in 
short supply. New training facilities 
for this purpose are being provided. 
In these and in a number of other 
directions we are trying to fill up those 
gaps by creating institutions ' for 
training. This is one direction in 
which we have moved. There are 
other directions also in which more 
has to be done and we hope that in 
the course of the next two years very 
much more will have been done so that 
not only the implementation of this 
Plan will have been secured but ws 
will have created conditions for a 
much more rapid progress later on for 
the second Five Year Plan. And that. 
Sir, is the crux of the matter. When 
we put forward this Plan we had made 
it very clear that it was a Plan for 
preparation. It is a preparatory Plan. 
It had two purposes. One was to 
rectify the disequilibrium of the 
moment to which I have made re 
ference already and the second pur 
pose was to lay the foundations for 
much bigger progress later on. We 
have to create the foundation of basic 
development. Basic      development 

means more basic industries, basic services 
like Transport etc. The institutional set-up 
also has to be reorganised and improved. We 
have 10 do much more in the direction of the 
co-operative movement. We have to do a 
great deal to furnish the rural areas with an 
adequate measure of credit. These things are 
being tackled. Therefore taking all these 
together, I believe that that promisp of the 
Plan that we will prepare for more adequate 
performance later on is being fulfilled. 

There is the question of techniques of 
planning. We started with hardly anything. 
We had very limited amount of statistical 
data and such aids as are necessary for proper 
and refined planning were totally absent. We 
are now trying to make up    that 
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deficiency also and I am sure that the second 
Five Year Plan will in that respect be a very 
much improved Plan. 01 course, it will be 
subject to the limitations of democratic 
planning. We cannot do that rigorous 
planning so that what we do is laid out with 
absolute precision. That does not happen even 
in other countries where tbe.v' have got a 
totalitarian planning. Ai time goes on, as 
conditions change we try to revise our ideas 
and our schemes and wherever we find that 
things are not moving, where other needs 
have arisen, we try to meet them just as a 
little while ago we brought in a new 
programme. We tried to strengthen the Plan 
because we found that the unemployment 
situation was worsening and the de-
velopmental programmes which wc had then 
thought of in relation to the then situation and 
which were quite proper in that context, were 
not sufficient now. So we thought of various 
ether programmes in order to improve the   
situation   in   that  respect. 

Sir, I thought I would make it a brief 
introduction because I woul3 like to hear the 
reaction of hon. Members and listen to them, 
so that whatever views they may have, what-
ever fears they may have, I may DP able to 
remove them with such in formation as I have. 
I can, Sir, reiterate the fact that we have 
carefully studied the reasons for the shortfalls 
and the reasons for insufficient progress in 
several directions and we have after that 
scrutiny and study worked out ways of 
removing those bottlenecks and those 
handicaps. And as I survey the position in the 
country now, the working of the Community 
Projects for example, not ;n physical terms 
only, though that too has a considerable 
importance. It is the new life that is being 
created, the new hope that is arising there. 
Chiefly, the people do not now think that the 
Administration is something remote from 
them but they think that the administration is a 
part of themselves and that. Sir. ir. a new 
element 

of strength which has arisen, a new 
which has sprung up in the 
country. The people and the Admin 
istration go together and work to 
gether and the Administration is 
conscious of its responsibilities and 
obligations to the people, thinks of 
them all the time and tries to meet 
their needs. The people on their 
side do not sit back just to criticise 
but come and share the tasks, do 
their part, bear the sacrifices and do 
hard work. Sir, I believe, it is thi-; 
situation, it is this fact which is go 
ing to be responsible for the bigger 
future which we are contemplating 
and which we are going to realise. 

MR. DEPUTY CHAIRMAN: Motion 
moved: 

"That the Progress Report of the Five 
Year Plan for the year 1953-54   be   taken   
into   consideration." 

MR. DEPUTY CHAIRMAN: There is one 
amendment by Shri Deokinan-dan Narayan. 

SHRI D. NARAYAN (Bombay): Sir. J 
move: 

"That  at the end of the  Motion,, the  
following  be   added,   namely:- 

'and    having      considered      the same 
the House approves of it." 

MR. DEPUTY CHAIRMAN: The motion 
and the amendment are oper. for discussion 

SHRI RAJENDRA PRATAP SINHA 
(Bihar): Sir, I want just an information from 
the hon. Minister. I would like the hon. 
Minister to tell us if the Government has 
made any assessment with regard to the 
employment situation, more particularly as to 
how the employment situation has progressed 
with the progress of the Plan particularly after 
the new fillip which was given to the Plan 
about which the hon. Minister has mentioned. 
What effect did that have on the employment 
situation,  that  is  No.   1. 
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MR. DEPUTY CHAIRMAN: You cannot 
go on like this. You please wait. 

SHRI RAJENDRA PRATAP SINHA: Just 
one second, Sir I want to know what the 
progress in Ihe private sector has been with 
regard to investment and whether the 
Minister thinks that the private sector will be 
able to fulfil the investment that is expected 
from it during the five year time. 

SHRI GULZARILAL NANDA: I will refer 
to this in my reply, Sir. 

MR. DEPUTY CHAIRMAN: Yes, he can 
say that in reply. 

SHRI RAJENDRA PRATAP SINHA: Tr. 
he not answering now, Sir? 

MR. DEPLTY CHAIRMAN. He will deal 
with them while replying. 

[^THE VICE-CHAIRMAN (SHRI V. K. DHAGE) 
in the Chair] 
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THE VICE-CHAIRMAN (SHRI V. K. 
DHAGE): There is a Message from the Lok 
Sabha. Secretary will read it. 

MESSAGE FROM THE LOK SAJBHA 
THE      DELIMITATION      COMMISSION 

(AMENDMENT) BILL, 1954 
SECRETARY: Sir, I have to report to the 

House the following message received from 
the Lok Sabha signed by the Secretary of the 
LiOk Sabha: 

"In accordance with the provi 
sions of Rule 132 of the Rules of 
Procedure and Conduct of Busi 
ness in the Lok  I am direct 
ed to enclose herewith a copy of 
the      Delimitation Commission 
(Amendment) Bill, 1954, as passed by the 
Lok Sabha, at its sitting held on the 23rd 
December, 1954." 

I lay the Bill on the Table. 

ANNOUNCEMENT      RE:     BUSINESS 
ON 24TH DECEMBER. 

THE VICE-CHAIRMAN (SHRI V. K. 
DHAGE): The Delimitation Commission 
(Amendment) Bill 1954, will be taken up for 
consideration and passing in this House 
tomorrow as the first item. It has been re-
presented to the Chairman that this Bill is 
very urgent and has to be passed during the 
current session itself. Members desiring to 
give notice of amendments to the Bill may do 
so upto 11 A.M tomorrow. After the disposal 
of this Bill, further discussion of the motion 
on the Progress Report of the Five Year Plan 
will  be  resumed. 

The House stands adjourned till 11  A.M. 
tomorrow. 

The House then adjourned at 
Five of the Clock till Eleven of the 
Clock on Friday, the 24th 
December, 1954. 


